RAJYA SABHA (26 August, 2006]

SHRI JANARDHANA POCJARY (Karnataka): Sir, | have a point of
order. ..(Interruptions)..
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Status of implementation of recommendations contained In the
hundred fifty-seventh, huhdred sixty-sixth, hundred seventieth,
hundred seventy-seécond and hundred seventy-fourth reports of
the Department-related Parilaineritary Standing Conmmittee on
Industry
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Status of implementation of recommendations contained in the
Fifteonth, Sixteenth, Séventgenth and Eighteenth Reparts of the

Departrivent-related Parlianigntary Standing Committee on
Railways

THE-MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI
R. VELU): Sir, | lay on the Table of the House a statement regarding
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